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Shri P. Venkatasubbaiah: In the 
.tatement laid on the Table of the 
House, various measures taken to step 
up food production in the different 
States had been given. However, no 
mention has been made regarding 
credit facilities to be given to the cul-
tivators to reclaim land and intensity 
food production. I want to know 
Whether there are any arrangement. 
to give credit facilities to the farmers. 

Dr. Ram SubhaC SiDp: Credit 111 
one of the most important factors for 
improving agricultural production 
and a sum of Rs. 240 crores was ad-
vanced as agricultural credit. That 
comes under the Ministry of Co-ope-
ration. That sum was advanced last 
year. About Rs. 40 crores was distri-
buted as taccavi loan by the State 
Governments. As that item comes 
under the Ministry of Co-operation, it 
has not been mentioned here. 

Shri Vidya Charan Shnkla: It has 
-been said that as an incentive for 
better productiOn of paddy, reasona,ble 
purchase prices are being fiXed in 
different regions by the GovernInent. 
May I know whether these prices are 
fixed by notification well before the 
paddy crop carnes to the market or it 
is left to the regional directors to 
fix the price! 

Dr. Ram Snbhac SiDCh: It was an-
nounced about two months ago. In 
detennining such things in future, we 
shall keep the observations of the 
hon. Member in mind. 

Shri Tbinunala Rao: Have the Gov-
ern'ment considered the desirability of 
putting food productiOn and agricul-
tural credit under one Ministry? 

Dr. Ram Snbhac SinCh: That is a 
IlUggestion. 

Shrf Inder:1. Malhotra: In the 
statement under every item it is said 
that the village level workers and 
block sta1! will be strengthened. I 
want to know whether this block staff 
wi11 be working under the Ministry of , 
Food and Agriculture or the Ministry 
of Community Development. 

Dr. Ram Snbhac Singh: They are 
working as they have been workiDl 
before. The Ministry of FOod and 
Agriculture and the Ministry of Com-
munity Development and Co-opera-
tion are both working in full co-
operation and there fs no difficulty in 
getting things done. 

Shrj D. C. Sharma: In the state-
ment there is one word occurring 
constanUy: 'subsidy'; subsidy is going 
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to be given for everything. May I 
know what arrangements are going to 
be made for the distribution of fer-
tilisers, agricultural implements, pesti_ 
cides and sO on? What is the good 
of giving subsidy if these things are 
not increasingly made available? 

Dr. Ram Subhag Singh: The quan-
tity of nitrogenous fertiliser is in-
creasing every day. This year we 
distributed about 4.9 lakh tons nitro-
genous fertilisers. Wherever there 
is any disease noticeable, particular-
ly if it happens in cash crop areas, 
we are sending our aerial unit and 
other units and we do spraying work. 
In every package district one work-
shop has been esta.blished for produc-
ing agricultural implements through 
blocks also we have been distributing 
improved agricultural implements in 
certain areas with a view to see that 
the growers take full advantage of 
this subsidy. 

Shri P. R. Chakraverti: What are 
the criteria which have been deter-
mined for fixing particular areas for 
this increased production? 

Dr. Ram Subhag Singh: In consul-
tation with the State Governments 
these districts are selected, and the 
chief criteria paricularly for paddy 
are that there should be irrigation 
facilities existing in that area. For 
bajra, jowar and pulses, the criteria 
are that they should be the chief 
bajra, jowar or pulse-s growing areas. 
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Shri Indrajit Gupta: In the state-
ment which has been given I find it 
stated that a reasonable purchase price 
for paddy and rice has been fixed in 
different areas. May I know whether 
this price is -beinl: statutorily fixed? 
What is the basis on which it is being 
fixed? If it is not being 3tatutoci!y 
fixed, how do the Government propose 
to enforce it? 

The Minister of Food aDd Agricul-
ture (Shri S. K. PatH): The Govern-
ment propose to enforce it as they 
have been enforcing it in the matter 
of wheat, etc., saying that this is the 
minimum price. Of course, we do n')t 
e.'CPeCt that the price should fall So low 
that the farmers should come to t~c 

nummum. But supposing that th·.y 
reach the minimum, the Government 
enters the market and buy~ the sto..::t 
so that the farmer should not suffer. 

Wagou Shortage 

*11. Dr. L. M. Singhvi: Will the 
Minister of Railways be pleased; t" 
state: 

(a) the position to date in respect 
of wagon shortage; and 

(b) what steps have of late been 
taken to ensure a more satisfactory 
wagon-user position? 

Tb.e Deputy Minister in the Ministr7 
of Railways (Shri Shahnawaz Dan): 
(a) and (b). A statement is laid on 
the Table of the House. 

STATEl\tENT 

(a) There was a shortage of about 
12,100 B.G. and 4,600 J.IJ"'G. w~ons u 
against the Plan provision at the end 
at Kovember, 1962. 

(b) The follOWing measures conti-
nue to be taken to increa.~e wag.Jn 




